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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DETHI BENCH OFTHE NATIONAL COMPANY LAW TRIBUNAL ON 19,10.2016

NAME oF THE coMpANy: smt. Rajni Gupta & ors, Vs. M/s sunair Hoters M. Ltd. & ors.

SECTION OF THE COMPANIES ACT: 3971398
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ORDER

Cases have been received on transfer from Court No'I'

2. Re-notiff CPs 38(ND) 2016 & 35(ND) 2010 on 29'11'2016 & 30'11'2016 for final

disposal.
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